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Collection of L. I. C. Premia through
Post Offices in U.P,

510. Shri Vishwa Nath Pandey:
Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that a
scheme to collect life insurance
premia through the Post Offices in
rural areas in Uttar Pradesh has been
introduced by the Life Insurance Cor-
poration of India in collaboration with

the Director-General of Posts and
Telegraphs; and

b) if so, since when?

The Minister of Finance: (Shri

Sachindra Chaudhuri): (a) Yes, Sir,
(b) 1-5-1966.

Khosla Committee’s Report om Nar-
mada River Project
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Will the Minister of Irrigation and
Power be pleased to refer to the reply
given to Starred Question No. 1655
on the 12th May, 1966 ang state:

(a) the further steps Government
have taken for the implementation of
the recommendations made by the
Khosla Committee on Narmada River
project;

(b) whether any final decision nas
been arrived at; and

(c) if not, when the final decision
will be taken?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) Discussions were held recently
with the Chief Ministers of the zon-
cerned States individually. A joint
meeting of the officials of the States
concerned was also held in  Delhi
from the 19th to 22nq July, 1966 to
consider the technical aspects. Fur-
ther discussions at officia] leve] are
continuing.

(b) Not yet.

(c) It is proposeq to have a joint
meeting of the concerned the State
Chief Ministers soon.

Selective Employment Tax Imposed
in UK.

512. Dr. L. M. Singhvi: Will the
Minister of Finance be pleased to
state:

(a) whether Government have
studied the Selective Employment
Tax imposed in Great Britain nd
said to combine three major tax re-
forms, namely, export incentives, a
payroll tax and a general sales tax;

(b) if so, whether Government
have considered the implications of
this device in the Indian context; and

(¢) the level at which this device
has been studied and with what broad
conclusions?





